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Malnutrition in pregnant mothers in Chhattisgarh

1470. DR. BHUSHAN LAL JANGDE: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether it is a fact that both mothers and infants suffer from jaundice
after the birth of these infants due to malnutrition in pregnant mothers; and

(b) whether the complaints of jaundice along with malnutrition are on the
rise in the tribal dominated districts of Chhattisgarh, where the people do not
get proper help for treatment and care from the Self-help groups and medical
practitioners and what ever work is undertaken in this regard is only on the papers;
and the details thereof?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) No Sir. As per information received from Ministry
of Health and Family Welfare, jaundice is not due to malnutrition among mothers
and infants. Various types of Hepatitis are known to cause jaundice. For pregnant
women, Hepatitis B infection is important as it is spread by vertical transmission
from mother to child. Hepatitis B virus (HBV) is transmitted through sexual centact,
with infected blood and other infected body fluids and vertical transmission. To
prevent infection of Hepatitis B among children, Hep B vaccine is given under the
Universal Immunization Programme.

(b) Ministry of Health and Family Welfare does not collect data regarding
this.

Child trafficking

471. SHRI RITABRATA BANERJEE: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whetheritis afact that child trafficking is increasing in the country in the
last six months; and

(b) if so, how many such cases have been identified and how many children
have been rescued?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) and (b) National Crime Records Bureau (NCRB)
is collecting data on human trafficking /nfer-alia child trafficking through monthly
AHT Proforma. Majority of States/UTs have not furnished the requisite information
and as such, the data cannot be compared. State/UT- wise and month-wise data
(Provisional) as available with NCRB on trafficked and rescued children is given in
the Statements -1 and Il (See below). The data on cases of child trafficking is not
maintained by them separately.

I Original notice of the question was received in Hindi.



